PMEGP is implemented through KVIC as the nodal agency at the national level. At the
State/Union Territory level, the scheme is implemented through field offices of KVIC,
State/Union Territory Khadi and Village Industries Boards (KVIBs) and District Industries

Centres (DICs) with involvement of banks,

The detailed guidelines of PMEGP are available on the website of Ministry of Micro, Small

and Medium Enterprises wwaw.msme.gov.in.
Stealing of cut down trees at Hoshiarpur
1661, SHRI AVINASH RAI KHANNA: Wil the Minister of RAILWAYS be pleased to state:

(a)  whether Government is aware that the cut down trees worth lacs of rupees are lying

on railway land at Hoshiarpur station and are being stolen everyday;

(b)  whether Government will make an enquiry into it, and if not, the reasons therefor;

and
(c)  bywhen Government would arrange for lifting of these trees from there?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED) : (a)
and (b) Total 165 nos. cut down trees are available on Raitway land at Hoshiarpur. Mo incident

of theft of these trees has been reported.

(c) After getting the valuation of these trees done from the Forest department, the

disposal of these trees will be arranged.
Selling of fake unreserved tickets
1662 .SHRI SATYAVRAT CHATURVEDI: Will the Minister of RAILWAYS be pleased to state:

(a) whether the matter of seling of fake unreserved tickets has come to the notice of

Government;

(b) if so, the number of persons rounded up so far in this regard along with the
action taken against them and guantum of loss estimated to be borne by Railways owing to this;

and
(c) the steps taken by Government for checking the selling of fake tickets in future?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED) : (a)
and (b) Yes, Sir. Ten persons were found involved in sale of fake unreserved tickets.
Cases against them were registered with the Police Department. Fake tickets valuing
Rs. 3,06,474/ - were recovered from their possession, which otherwise would have been loss to

the railways.

(c) Surprise checks are conducted at hooking offices and the Railway concourse in

association with Railway Protection Force, Government Railway Police under the supervision of

TOriginal notice of the question was received in Hindi.
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Commercial, Security and Vigilance officials. In addition, Intensive Check Posts have heen set
up at important railway stations to conduct checks in the unreserved segments to detect

possible circulation of fake tickets.
Gauge conversion of Ahmedabad-Udaipur rail line

663. SHRI KANJIBHAI PATEL : Will the Minister of RAILWAYS be pleased to state:

(a) whether gauge conversion project of Ahmedabad-Udaipur section of Western

Railway is under planning; and

(b)  if s0, the details of the works to be undertaken including financial allocation and the

status of the project?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED) : (a)
and (b) Gauge conversion of Ahmedabad-Himmatnagar-Udaipur (299.20 km.) has been
included in Railway Budget 2008-09 at an anticipated cost of Rs. 742.88 crore. Preliminary
activities like preparation of plan, estimates, etc. have been taken up. Part detailed estimate for
Himmatanagar-Udaipur section (211.95 km) has been processed for sanction. Rs. 30 crore has

been provided during 2010-11.
Scam in Railway Recruitment Board Examination

664. SHRIMATI SHOBHANA BHARTIA: Wil the Minister of RAILWAYS be pleased to

state:

(a) whether CBI has recently unearthed improprieties in the functioning of Railwvay

Recruitment Board;
(b) if s0, the facts and the miodus operandi of the recent scam;

(c)  whether in view of the multi crore job-for-sale scam in the Railways, Government

proposes to disbhand the zonal railway recruitment bhoards; and

(d) if so, the steps Government proposes to take to bring greater transparency in the

functioning of these recruitment boards?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED) : (a)
and (b) Examination for Assistant Loco Pilots was held on 6.6.2010 by 18 Railway Recruitment
Boards (RRBS) and for Assistant Station Masters on 13.6.2010 by 12 RRBs. The Central Bureau
of investigation/Hyderabad has registered a regular case No. RC 17(A)/2010'CBI'Hyd on
15.6.2010 in connection with leakage of question paper of only RRB/Mumbai held on 06.06.2010
and 13.06.2010. The matter is under investigation with CBI.

(c) and (d) No, Sir. After receipt of the reports of leakage of question papers, it has been

decided to carry out technical audit of the system of examination.

181



